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The Ojvjsjonpl Personnal OFficer, 
 

.Southern Railwey,Berigelore City, 

V 	 3. 	Sri..N.VeVnugopale Gowd,Adoate, V V 	
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Central adr1iinistrativE Tribunal, Bang ab le. 
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CENMAL ADMINISTRATIVE ThIeue 
BAALE BENCHsBANGALORE 

AP3ICATI0N I. 97111993 

DATED THIS THE TWENIYSCVEpJTH DAY OF rY, 1994 

Mt. Justice P.K. Shyamsunder, Vice Cheirman 

We V. Raaakrishnan, Member (A) 

/ Sri Srinivasa 
Adopted son of late 
Narasaema 
Major 
residing at Railway Qu'art.r3 
No.164/69  Ashokapurem 
Nysore South, Southern Railway 
Fi)SOrS. 	 .... Applicant 

(By ShrI R. Srinivaaan, Advocate) 

V.. 

I • The Personnel Officer 
Southern Railway 
Bangalore, 

2. Union of India 
represented by it. 
General Manager 
Southern Railway 
Park 1o, Madras. 	 .... Reapondsrts 

(By Shri A.N. Venugopal Gowda, Advocate) 

.0 R PER 

(Fir. 3ustice P.K. Shyamaundar, Vice Cirman) 

In the light of the order that was made in (LA. 97qf1993 

we hold that this application fails and is dismissed. 

aever, it will be open to the applicant to renew his 

for compassionate appointmant if he succeeds in getting 
)r 	

ratory decree that will enLitis him to the status of 
) 1 
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